GOVERNMENT OF INDIA
MINISTRY OF JAL SHAKT]I,
DEPARTMENT OF WATER RESOURCES, RIVER DEVELOPMENT & GANGA
REJUVENATION
LOK SABHA
UNSTARRED QUESTION NO. 1581
ANSWERED ON 10.02.2022

REVIEW OF IRRIGATION PROJECTS
1581. SHRIMATI RAKSHA NIKHIL KHADSE

Will the Minister of JAL SHAKTI be pleased to state:

(a) whether the Government proposes to review various irrigation projects sanctioned in the States
appraised by the Central Authority while funding through the Union Government;
(b) if so, the details thereof, State-wise including in Maharashtra;
(c) whether the Government proposes to closely monitor the progress of these irrigation projects and
take steps for early completion of the same through high level committee which would be directly
beneficial to the farmers and support national economy; and
(d) if so, the details thereot?

ANSWER

THE MINISTER OF STATE FOR JAL SHAKTI
(SHRI BISHWESWAR TUDU)

(a) to (d) Water resources projects are planned, funded, executed, and maintained by the State
Governments themselves as per their own resources and priorities. Role of Government of India is
limited to providing technical support and, in some cases, partial financial assistance under the
existing schemes implemented by the Ministry of Jal Shakti. However, for major and medium inter-
state irrigation projects, appraisal is being undertaken by Central Water Commission under this
Ministry.

Further, for a major or medium irrigation project to be considered for financial assistance
under any of the ongoing schemes of this Ministry, its acceptance by the Advisory Committee on
Irrigation, Flood Control and Multipurpose Projects, and subsequent investment clearance on

recommendations by the Investment Clearance Committee of this Ministry, is required.

Identified major and medium irrigation projects are being provided financial assistance
under Pradhan Mantri Krishi Sinchayee Yojana — Accelerated Irrigation Benefit Programme, with
pari passu implementation of Command Area Development and Water Management scheme being

implemented by this Ministry. State-wise details of major and medium irrigation projects presently



under implementation with financial assistance under PMKSY-AIBP with pari passu

implementation of CADWM, including those from Maharashtra, are placed at Annexure.

For the above referred projects, implementing State Governments are mandated to
address the monitoring and redressal mechanisms to ensure maintenance and quality control of
irrigation projects implemented by them. Further, the projects are regularly monitored by Central
Water Commission, as well as by a dedicated Project Management Unit (PMU) under this Ministry.
Physical and financial progress of these projects is also monitored through a dedicated dashboard,

backed with a Management Information System maintained by Ministry of Jal Shakti.

Apart from the above, implementation and progress of the projects is also monitored at
the highest level in this Ministry. Secretary, Department of Water Resources, River Development &
Ganga Rejuvenation, Ministry of Jal Shakti takes project-wise periodic reviews of physical and
financial progress of the projects and actions to be taken by the various State Governments are
finalized for early resolution of issues. Review meetings are also held from time to time at the level

of Hon’ble Minister, Jal Shakti.

In addition, a special cell for monitoring of the bottlenecks, and grievances pertaining to
the projects receiving financial assistance under PMKSY-AIBP, has been provisioned. Also, third

party evaluation of completed projects is also to be undertaken by this Ministry on sample basis.
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Annexure

Annexure referred to in the reply to parts (a) to (d) of Unstarred Question No 1581 to be
answered in Lok Sabha on 10.02.2022 regarding "REVIEW OF IRRIGATION
PROJECTS"

Major and medium irrigation projects under implementation with financial assistance
under Pradhan Mantri Krishi Sinchayee Yojana — Accelerated Irrigation Benefit
Programme, with pari passu implementation of Command Area Development & Water

Management, including those from Maharashtra:

S.No State Project

1 Gundlakamma Project

2 Tadipudi LIS

3 Thotapally Project

4 Andhra Pradesh Musurumilli Project

5 Pushkara LIS

6 Yerracalva Project

7 Tarakaram Teerta sagaram Project

8 Dhansiri Project
Assam

9 Borolia Project

10 Durgawati Project
Bihar

11 Punpun Project

12 Chhattisgarh Kelo Project

13 Goa Tillari Project




S.No State Project
14 Gujarat Sardar Sarovar Project
15 Jharkhand Subernarekha Multipurpose Project
16 Upper Tunga Irrigation Project
Karnataka
17 NLBC System Project (New)
18 Muvattupuzha Project
Kerala
19 Karapuzha Project
20 Ombkareshwar Project Canal Phase-11 (RBC km. 9.70 to km 65.50)
21 Omkareshwar Project Canal Phase-I1I (RBC km. 65.50 to km 142)
22 Bargi Diversion Project Phase — II (km. 63 to km 104)
Madhya Pradesh
23 Indira Sagar Project Canal Phase - III (km. 143 to km. 206)
24 Pench Project
25 Indira Sagar Project Canal Phase - IV (km. 206 to km. 243)
26 Bargi Diversion Project Phase — III (km. 104 to km 154)
Madhya Pradesh
27 Bargi Diversion Project Phase — IV (km. 154 to km 197)
28 Tillari Project




S.No State Project
29 Waghur Project
30 Lower Wardha Project
31 Bembla Project
32 Tarali Project
33 Arjuna Project
34 Aruna Project
35 Maharashtra Krishna Koyana Lift Project
36 Gadnadi Project
37 Sangola Branch Canal Project
38 Morna (Gureghar) Project
39 Lower Pedhi Project
40 Wang Project
41 Nardave (Mahamadwadi) Project
42 Kudali Project
43 Maharashtra Upper Pen Ganga Project
44 Gosikhurd Project
45 Manipur Thoubal Project
46 Subernarekha Project
47 Odisha Anandpur Barr. Ph.-I/ Integrated Anandpur Barr. Project
48 Kanupur Project




S.No State Project
49 Palemvagu Project
50 Peddavagu @ Neelwai Project
51 SRSP St.IT
52 Sri Komaram Bheem Project
Telangana ..
53 Rajiv Bheema L.I. Scheme
54 Peddavagu Project @ Jagannathpur
55 Indiramma Flood Flow Canal Project
56 J. Chokha Rao LIS
57 Arjun sahayak Project
58 Uttar Pradesh Madhya Ganga canal PH-II
59 Saryu Nahar Pariyojana
60 UT - Ladakh Prakachik Khows Canal Project
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